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CENTRAL ADMINISTRATIVE TRIBUNAL: PRiNCIPAL BENCH
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New Oelhi this the 8th day of March, 1994.

Shri Justice V.S, Malimath, Chairman.

Shri S,R. Adigs, Member (A).

MS. Bina,

" Stenographar Grade'D',

Ministry of Tramsport,
Pariyahan Bhavan,
S ad Mar '
l;]l;u S:ihio 9 see Peti'tioner.

By Advecate Shri B.L. Madhok, proxy for Shri B,5, Mainee,
Counsel. ¢ , ‘ .

)

Vse =
Union of India through

The Secretary, )

Ministry of Transport, .

Department of Surfacs Transpart

Parivahan Bhavan, ,

1, Sapsad Marg, '

New Delhi, oo " Raspondent,

None for the respondents,

ORODER (DRAL

Shri Justice V.S Malimath

On the request of the learnesd counssel for the
petitioner Shri B,L, Madhok appearing for Shri B.S; Nainée,

this application is dismissad as not pressad,
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(S.R. ADIG ) , (ves, NALIM&fH’
MEMBER (&) ~ CHAIRMAN )
'SRO?
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